Revival of closed public sector fertilizer units

738. SHRI N.R. GOVINDARAJAR: Wil the Minister of CHEMICALS AND FERTILIZERS be
pleased o state:

(&) how many public sector fertilizer units are cloged in our country;

(b) whether Government has chalked out any scheme to raise funds for the revival of these
closed public sector fertilizer unite;

() if so, the details there of;

(d) whether these urits are encountering serious problems due to price hike and non -
availability of sufficient guantity of raw materials like Sulphur; and

(g) if =0, whether Government has teken any comprehensive measures to overcome the
crises?

THE MINISTER OF STATE IN THE MINISTRY CF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENA): (&) Cut of the nine public sector fertilizer companies under the administrative
control of the Department of Fertilizers, the units of two, namely Fertilizer Corporation of India Limited
(FCIL), and Hindustan Fertilizer Corporation Limited (HFCL) are presently lying closed since 2002.
The details of closed units are as under:-

MName of State in Date of shut -down Date of Government's
Unit which situated of the unit decision for closure

1. Name of the PSU: Fertilizer Corporation of India Limited (FCIL)

Sindri Jharkhand March, 2002 5.9.2002
Gorakhpur Uttar Pradesh 1220 18.7.2002
Talcher Orissa 1.4.1999 18.7.2002
Ramagundam Andhra Pradesh 1.4.1999 18.7.2002
Kaorba Fertilizer Chhattisgarh MNever Commissioned Mot Applicable
Praject

2. Name of the PSU: Hindustan Fertilizer Corparation Limited (HFCL)

Durgapur West Bengal 197 5.9.2002
Barauni Bihar 1999 6.9.2002
Haldia West Bengal MNever Commissioned 18.7.2002

Fertilizer Project

(b) and (c) Pursuant to the decision taken by the Government on 12.4.2007, the feasibility of
reviving the various cloged urits of FCIL and HFCL was examined by the Government, subject to the
confirmed availability of gas. The revival of cloged units, based on gas have been found to be
economically feasible, under the New Investment Folicy, as per the Techno-Ecconomic Feasibility
Reports (TEFR) for revival of the cloged units, as prepared by the Projects & Development India
Limited (PDIL), a premier consultancy organisation in the fertilizer sector. PDL had opined
that revival was economically feasible pravided the outstanding GOl loans and interest liabilities of the
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units are waived and the other dues are settled with the respective creditors. Accordingly, the
Government, on 30th October 2008, considered the proposal of the Department of Fertilizers for
revival of Barauni Unit of Hindustan Fertilizer Cerporation through a Special Purpose Vehicle (SPY),
promoted by fertilizer PSUs/ Cooperatives. The SPY wauld submit a fully tied-up revival scheme for
the closed fertilizer unit at Barauni.

The Government also accorded approval for constitution of an Empowered Committee of
Secretaries under the Chalrmanship of Secretary (Fert.) and Secretaries of Deptt. of Expenditure,
Deptt. of Disinvestment, Planning Commission, Department of Public Enterprises and Ministry of
Petroleum & MNatural Gas as members, to look into all the financial models for revival of each of the
closed units. The Committee would also lock into various linkages including gas for facllitating revival
of the clogsed units. The Committee will submit its recommendations including the model for revival of
each of the cloged unite, to the Government.

The Government alzo accorded in-principle approval Tor congidering write-off of Government of
India lcans and interest liabilities of the FCIL and HFCL. The final decision on waiver will be taken
when fully tied-up propcsals are received by the Gavernment. Since the mode of revival and
firancing of each unit are yet to be finalized, the Gowvernment is exploring all options for firancing the
revival of these clozed public sector Tertilizer units.

(d) and (&) As the units remain closed since 2002 and there is no production of fertilizers, the
question does not arige.

Availability of Fertilizers

73%. 3HRI SYED AZEEZ PASHA: Wil the Minister of CHEMICALS AND FERTILISERS be pleased
to state:

(a) the demand and supply of fertilizers recorded in the country during 2008-09, Statewise;

(b) whether there is shortage and delay in the availability of fertilizers for the current seasan;
and

(¢ ifso, the details and if not, the reascne thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI
SRIKANT JENA): (&) The State-wise demand (Reguirement) and supply (Availability) of major
fertilizers mamely Urea, DAP, MOP & Camplax fertilizers during the year 2008-02 are given in the
enclosed Statement. (See below).

(b) and (c) Mo, Sir. Urea i the only fertilizer which is under partial movement and distribution
control of the Government. Union Government ensires avallability of Lrea State State level. State
Governments are regponsible for its distribution within the State. Al other fertilizers wiz., DAP. MOP,
NPK and SSP etc. are de-contralled/ de-canalized since, 1992. The availakility of these fertilizers is
decided by the market forces of demand and supply. The menth-wise reguirement, (demand),
availability (supply) and sales of Urea, DAP, MOP and complex fertilisers in the country during the
period Agril, 2009 to June, 2009 of current Kharif, 2009 seazon are given at Annexure. [See
Appendix 217 Annexure No.10] As can be seen, there is no delay shortage of these fertilizers in the
country except complex fertilizers where some tightress is felt becauge of low level of indigenous
production.
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